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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI 
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 04.10.2017 

NAME OF THE COMPANY: M/s R.K. Swamy Bbdo Pvt. Ltd. Vs. M/s EM3 
Agri Services Pvt. Ltd. 

SECTION OF THE COMPANIES ACT: 9 of 113C, 2016 

S.NO. NAME 	 DESIGNATION REPRESENTATION SIGNATURE 

Present: Mr. I. C. Kumar, Advocate for the Petitioner 

ORDER 

Mr. I. C. Kumar, Ld. Counsel for the petitioner submits that he has 

instructions to withdraw the present petition in view of the compromise being 

effected between the parties. 

Dismissed as withdrawn. 
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